58 Written Answers to [RAJYA SABHA] Unstarred Questions

Maharashtra proposal for transfer of forest land

$2311. SHRI RAMDAS ATHAWALE: Will the Minister of ENVIRONMENT,
FORESTS AND CLIMATE CHANGE be pleased to state :

(a) whether Government has received any proposal from the State Government of
Maharashtra with regard to sanctioning the proposals of the transfer of forest land in
the State, if so, the details thercof as on date;

(b) the latest status of this proposal; and
(c) by when this proposal will be finalized and the reasons of delay in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT,
FORESTS AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) to
(c) During the period of 25.10.1980 to 30.06.2014, the Ministry of Environment,
Forests and Climate Change has received approximately 2,136 proposals from the
State Government of Maharashtra, secking prior approval of the Central Government
under the Forest (Conservation) Act, 1980 for diversion of forest land for non-forestry
purposes. Out of 2,316 proposals, 1,610 proposals involving 1,01,736 ha of forest
land have been accorded approval under the Forest (Conservation) Act, 1980 by the
Central Government, 502 proposals have been closed/rejected/returned or withdrawn
on their merits while another 24 proposals are at various stages of clearance. Grant
of forest clearance under the Forest (Conservation) Act, 1980 is a continuing process.
Proposals seeking diversion of forest land are examined in light of provisions of
the Forest (Conservation) Act, 1980 and rules and guidelines framed thercunder.
Quite often the proposals, received by the Ministry, are not complete in all respects
and the Central Government has to seek further details/ documents from the concerned
State Governments resulting into pendency of the proposals. The Ministry intimates the
shortcomings in the proposal immediately to the State Government and as soon as the
proposal complete in all respect is received, the Ministry promptly takes decision on
the proposal.

NGT for environment related cases

$2312. SHRI ISHWARLAL SHANKARLAL JAIN: Will the Minister
of ENVIRONMENT, FORESTS AND CLIMATE CHANGE be pleased to state :

(a) whether National Green Tribunal (NGT) is being constituted to hear the
environment related cases and settle disputes concerning environmental or natural
resources, if so, the details thereof;

TOriginal notice of the question was received in Hindi.



